41 TEM NO. 8 REG STRAR COURT. 2 SECTI ON Xl
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. M V RAMESH
Cvil Appeal No(s). 11907/2014
KRI SHNA PAL VERMA Appel | ant (s)
VERSUS
STATE OF UP AND ORS Respondent ( s)
(Wth Ofice Report)

Date : 07/02/2017 This appeal was called on for hearing today.
For Appellant(s)
M. Sanj eev Agarwal , Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER
Service is conplete. Ld.counsel for the parties have not filed
the statenment of case. However, statenent of case is not mandatory

as per anended Supr eme Court Rul es, 2013. Vi ewed t hus, t he matter
shal | be processed for listing before t he Honé&#39; bl e Court as per
rul es.
(MV RAMESH)
Regi strar

SB



